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The following Member of Higher Judicial Service, as specified in Column No.

(2), is transferred from the place shown in column No. (3) to the place shown in column
No. (4) and is posted in the capacity as mentioned in column No. (6) from the date he

assumes charge of his office and;

The following Member of Higher Judicial Service is appointed as Sessions

Judge of the Sessions Division mentioned in Column No. (5) from the date he assumes

charge of his office: -
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Private Secretary to Hon'ble the Chief Justice, High Court of Chhattisgarh,
Bilaspur for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Dhirendra Mishra, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Sunil Kumar Sinha, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Satish K. Agnihotri, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

Private Secretary to Hon'ble Shri Justice T.P.Sharma, High Court of Chhattisgarh,

Bilaspur for information of his Lordship.
Contd...






